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RA NO"148/2001JUﬂ

Nows de/h: Fhun 07 Fumwe 200 /"

of B55/1002

Hon ble M. Justice V¥ Rajagopala Reddy VCQJ)
Hon“ble Mr. Govindan S- Tampl . Member (A

shri Balilk Rarm,

/o Shri Mangat Ram.
103, school Block,
shakarpdn, palhi.

shri Mahi Pal arora,

s/o Late ghri Babu Ram,
M4, 0ld Gobindpura Eyln .
Delhi

Shri Guranditta Dhingt &,
g/o Shri Gital Dass Dhingra.
Wa-166 , shakarpul s Delhi.

Shri-Sunderdaa Thukral,

o shri Ram Lal.

Flat.No~5Tn

MamaV‘ﬁpartm@nt$ Pashimvihﬂr,
e pelhi.

shri Hardayal singh

- alo shri pipti Ram,

P54, Gali No.lY
Barhimpuri ﬂGonda)
Delhi.

Union of India,

pepartment of TelecOn
ganchar Bhawan. nshoka Read,
e Delhi.

The TelecOm Commlssion, Through
Chalrman .,
ganchar Bhawan, pehoka Road,

~New'De1hi“

The chief general Managear .
Morthern Telecom pegion.,
Hew Delhi.

“The Chief Superintendentdy
Central Telegraph nffice,
Mow Delhi.
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i o R DER {BY C IiCULAT ION) _
oy Stii Govinds $. Tempi, Hon'ble Member (A)

eviéw application Moo 148,/2001L has  been  filed
rl
seeking recall and review of our order dated 1.12.2000  as
well as  21.12.2000, in O.f. NG 555/2000 . oo

applicants are the réspondents in O.A.

. MoaL  No.  76&/2001 seeking to condone thoe  delay
in filing the RA is allowed and Ra is taken up for examination

on  merits. While disposing of the 0/, we had in our  ordaer

quashed the attempt of the respondents to annunl  the

promotion of the applicants under OTER in  the Daptt. ot
Telecommunication. The order was dictated in the Opocin Court,
in  the presence of counsel from both sides. Thi  veviow

applicants reiterate their pleas and State that the fribunal
had failed to appreciate the points raised by them and  had
wrongly gquashed orders arising out of policy decision by tho
competent authority. The application, however does ot bring

out any error apparent on the record - of facts or law, which

alone would justify a review of the order already issued.
&, Y E e T o PR ,
3 application the erefore fails and i<
accordingly e circulation.
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